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05.05:2006
"0A No.155/2006
* None present for applicant.

l‘ 3\ : © . Let the matter be listed on 17.5.2006.

| IR , (M.L. CHAUHAN)

AHo.

OA No.155/2006.

"17.05.2006.
Mr. Sandeep Garssa counsel for'the applicant.

Learned Counsel for the appllcant ‘submits
.  .that the applicant wants to withdraw this OA with
f : a llberty to file another OA for the same cause jof
P action. In view of the" ‘submission made - by the

_ Learned Counsel for the appllcant the applicant
o is permitted ' to withdraw this OA. ~ It 1is made
‘ §1 clear that ‘it will be permissible for the
¥ ‘applicant to file . substantive OA for the: same
< N and further it will also be open

cause of actlo
- for the. :;aﬂlﬂto raise all permissible
objections. these observatlons, ~the OA . is
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